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| 8
| BEFORE HON'BLE SUDH|/
: AND HON'BLE NIKHIL
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n
HYBRID HEARING FROM ITAT, LU
! PW - 1
Srl {Appeal Number Assmt. !
. Year

L | SA3/VNS/2026 | 2017-18 |[A] VIREN)

2 | 127/vns/2024 | 201415 | D] SHIV ¢
' ITA 3
3 | 140/VNs/2024 |2018-2019 [A] APEX\ﬁ/
! ITA 1
* | 162/WNs/2024 | 2015-16 |[D] CIMC%
5 | e 2016-17 | [D] CIMCO B
| 163/VNS/2024 )

6 | ITA 12/VNS/2025 | 2016-2017 [A] MOHD; |

7_| ITA 58/VNS/2025| 2017-2018 [A] UPMA JA

8 | ITA 79/VNS/2025 | 2019-2020 | [A] HARE fﬁ

9 ;’lTA 84/VNS/2025| 2012-13 [A] RAVIND;

10 | ITA 91/VNS/2025| 2015-16 | [A] CHARY RA

KUNAR JAISWAL

ATE TRIBUNAL, VARANASI

:FOR 24-SEPTEMBER-2026 (THURSDAY)

SRIVASTAVA, JUDICIAL MEMBER

JIDHARY, ACCOUNTANT MEMBER
JAL HEARING Jele 5\9

/. CISCO WEBEX MEETING ID - 26420785656
IMING - AT 12 PM

| Assessee Name Remarks
{DEY

KA

RE PRIVATE LIMITED

1EETS LIMITED

i o

S LIMITED

A RASTOGI

i+
4

| ITA e R -

| 101/Wns/2025 |2014-2015 [A] JAI LAKSHMISOVENTS PVT. LTD,
-. TTA TR

2| 102/Ns/2005 |2018-2019 | [A] JAT LAKSHIESOLVENTS VT, 17D,
f ITA | A

B 170/Ns/2025 [2018-2019 [A] APRAJITAEONSTRUCTION
; ITA i

141 178/ns/2025 [2021-2022 [A] TAHZEF:" AZ

15 | 1IA 2021-2022 | [A] MOHD! BN MED
| 190/VNS/2025 - Al
’ ITA

16| 1g3ns/2025 |20182019] [A] PARAG RS i
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Srl Appeal Number Year Assessee Name Remarks
1 ITA 2012-2013| [A] VDAY K
226/VNS/2024
3 ITA
2 230/VNS/2024 2011-12 [[A] RAJ KU

3 | ITA 5/VNS/2025

2017-2018 | [A] ANIL KUM

4 (ITA 14/VNS/2025| 2019-20
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